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ECREISE
(&FeroT 7gg T9)

frereTaTe, 21 w399, 2026

.31, 955(37).— oo AAfA=a, 1989 (1989 =T 24) it &1 20A FY IT-&ITT (1) FTT o o=t
T TN F2d g0 (T AR “Sh AT THIT” FFT TATE), FF LRI, TH T H T S 6 THT [ Arasfieish
29T 1 I 2, SATLAT | Tt A 7 ierg foawor, ster gaer 75T % AT Marad’ [ & Ao #ead |
HTHISTATES Y HeeaiH & Hed Ao T AT H [HHT 563/24-26 TX Fod FHITE &A1 388 & AT TT
=% 3UY Aq & [ATr ames Gow Yo aRser & Foares § o smasa g, vag g uH i aw
SATERIGOT ¥ T STAAT HOTT =T FeAT 2l

Frg o =fxE, ST 3 G § = TEdr §, 98 T SISE=ET F U5 § Y £ e § 119 (30)
T T srafer % fiaw, S Afa=aw & g 20D HT 3T-4TT (1) F Said, ST 32T & o0 I i 6
ATERIEOT ST SUART I AMIRIAT T[T HT TFdT g

1312 GI/2026 (1)
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ST T STTTT FerT ATty SAiq TToied He STTAr, Fiege, Tt maradt et &1 fofed
T F TEA 0T SITUIT TAT IEH AT & LT TTL T F S{{oha ohT SITUI| TEAH TR, AT oo

HET SATEHTL, FleqL, TAT TETELT (ST, ATIRT FTA ATl SAT<h HI AT € H AT HIIAT STF9L 6
HTETH & GAATS T AGHT TETT FHT S Tt UeT SIrai=r=t & G o TTq J97 7 e & foro qee
ITFARTY (CALA) ST ATa9Ta TaeAT ST areft et off srfafies STt= 3 3eid, siveer g uHT smafray &7

T AT AFA T FL HHAT 2

3I<F Afafaaw it g 20(D) F IT-GTT (i) F FAT A A5 g Terd TTrErawrr gy & aw
FrE ofF smeer sifaw 2em

TH ATATAAT & SAqid A ATl ST T ST TS0 UF 3= f3awor 3uerse § a7 s=g& Ah
qeAH ITFAFTT (CALA) F ITIRE FTATAT § SAHT ATATHA FT T 3 |

LA

arfEger & At &7 faewor: amTeq weoe A1E H ATERieTTg ST Aeea H & Hed T 563/24-26 T¥ fRua
THITY F&AT 388 & TATH U G 3UT< Hq & (HHI g, Ao HEA - HIHISTITS M9 Hl

o CEEIEUE
#H | LPM . (W_&W  sdq cor |zt SRR A [T
3 | < RS & Fefteheor | TR / AR (TEs— | T | R T £ gf
16.967 | 81.688
1 | 607 140 GP T () 0.166 T qEF
95567 | 85338
16.96 | 81.688
2 | 574 139 GP T () 0.523 kRI LEET
7874 | 86644
16.967 | 81.688
3 | 529 123 GP T () 0.108 9o q=F

87867 | 81637

16.967 | 81.688 1

4 | 531 122-2 GD 0.344 TTaAT S/0
T 86665 | 75956 N Eal

16.967 | 81.688 A

5 | 530 122-2-A GD 0.205 4T W/O
iSl 84565 | 69871 EaAl

16.967 | 81.688
6 | 527 122-1 GP (¥@e) | W () 0.024 T AT T g
55947 | 74775

16.967 | 81.688 ‘
7 | 532 125 GP g () 0.115 kR LEE]
19173 | 77713

16.966 | 81.688

8 | 526 121 GP (=) | W (f) 0.216 T TS T I
78414 | 8077
16.966 | 81.688

9 | 536 127 GP (=) | W (H) 0.119 T TR T T
41377 | 85444
16.966 | 81.688

10 | 525 128/2B | GP (%=) | qrawns (f1) 0.091 A TIHTHE T T
15916 | 8829

16.965 | 81.688
11 | 537 | 128-2A-2 GD BEL 0.065 W/O =g
96363 | 92359 oM

116-2, 16.965 | 81.688 | HTITE T
12 | 524 GD Tt 0.525 O

116-3, 76949 | 93357 | S/O ATERTIT




[T &% 3(ii)]

HILT T TSIA . AHTYTL

128-1
128-2A-1
116-1-A, TTFAAT
16.965 | 81.688
13 | 523 | 116-1B, GD Tt 0.177 37342 | 98021 =T W/O T
116-2-A EETACE
114-3, 16.965 | 81.689 ;
14 | 516 GD Tt 0.348 ERNINEN
116-1 00431 | 03363 | /0 sregmers
15 | 515 e, GD Y 0.146 10.964 | 81.669 S/IO
. T
117-3C-2 5434 | 24833 .
TR
16.964 | 81.689 | _ T f
16 | 514 | 117-3C-1 GD Tt 0.119 15801 | 55413 AaeaHq S/0
T ST
AR
16.964 | 81.689 A
17 | 513 117-3B GD Tt 0.145 12026 | 69561 S/0 FA
RIS HCEE]
wrHT
AHAATAT
16.963 | 81.689 | &Y AT
18 | 512 | 117-3A GD 0.193
iSl 98741 | 82866 | W/O T=g™@ ™
EELE
16.963 | 81.690 | * L
19 | 504 117-1 GD GCL 0.277 80531 | 07400 S/0 FY
AT
16.963 | 81.690 | Wig FEUrAT
20 | 483 106-5 GD 0.246
T 71095 | 23504 | W/O &Y T
GP (¥ T
16.963 | 81.690 raTd
21 | 454 105-1 raTer g () 0.07 26074 | 33400 Rl afi Tl
=) qw
ESENGL
16.963 | 81.690
22 | 482 106-4 GD GGl 0.163 W/O FiN
59432 | 5111 .
FFRAT
106-2,
23 | 473 1063 GD et 0.059 10.963 | 81.690 S/o@w FY
108-1, ' 35431 | 78137
SICGINERE
108-2
16.962 | 81.691 .
24 | 455 105-2 GP T () 0.097 T qEF
97552 | 03777
16.961 | 81.691 revd
25 | 490 | 104-6A-2 GD GGl 0.006 23815 | 26432 it S/0 FY
sftfRam
104-6A-1 fry
16.960 | 81.691
26 | 495 | 104-6B-1A, GD et 0.01 18954 | 53914 wTefieft S/0 FY
104-6B-1B EEREL
TOTAL 4557
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AfAUge # AT FT Fawer: Ared ®oe AT | ATRISTITE 3T WoaawH & wen Y 563/24-26 X
oo TR H&AT 388 F TATH UT HgF UL U 6 HHI g, AN HSd - Heda<H T Hl

- qfwar | st F
LPM . g | TR (AT St . . TSI T STTRT
g # RS & o =/ fe (TEE- | A QAR e iy
fasfr) ¥T) EEIL
16.960 | 81.691 | TETT AT ar
1 | 882 | 285 GD GCLl 0.015 51005 | 59912 slo FY
A AT
16.960 | 81.691 | STeTIaT AT
2 | 883 | 286-1-A GD 0.18
il 90229 | 54843 | wio fEErvETE 7
0
16.961 | 81.691 1em®
3 | 885 | 286-2 GD Tt 0.386 1853 48535 THFTET s/0 T
= AT
16.961 | 81691 | BT a
4 | 886 | 286-2 GD Tt 0.073 sosss | 42042 s/o Fi7 F
I
16.961 | 81.691 | FIg geaa
5 | 887 |287-1 GD Tt 0.058 y F
70494 | 39108 | S/OTATIAT
287-1, 16.961 | 81.691 | LT
6 | 1395 GD GCLl 0.073 TS s/o FY
287-2A 90046 | 35173
AT STHT
287-2B- 16.962 | 81.691
7 | 888 GD - 0.152 [EEIE THTT
2,287-2B-3 29928 | 25435
16.962 | 81.691 ,
8 | 949 | 305 GP T 0.035 EELKAE qSH
77795 | 11185
306-1, 16.962 | 81.691 5
9 | 950 306.2 GD gt 0.28 06519 | 14559 AT w/o FY
- N
TOTAL 1.252

[®T. . RSP/Gazette/20A/LC.No.388/BZA-VSKP/BZA]
HAST HHIT, |IS / | / sgadr
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MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Secunderabad, the 21st February, 2026

S.0. 955(E).— In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways Act,
1989 (24 of 1989) (hereinafter referred to as the said Act), the Central Government after being satisfied that for the
public purpose, the land, the brief description of which has given in the schedule annexed hereto, is required for the
execution of The Special Railway Project namely, “Construction of Road Over Bridge in Lieu of Level Crossing (LC)
No. 388 at Km.563/24-26 at Chagallu station yard between Markondapadu and Mallavaram” in Chagallu Mandal East
Godavari District in the State of Andhra Pradesh, hereby declares its intension to acquire such land.

Any person interested in the said land may, within a period of thirty (30) days from the date of publication of
this notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of Section 20D of the said Act.

Every such objection, shall be made to the Competent Authority, namely, Revenue Divisional Officer, Kovvur,
East Godavari District in writing and shall be set out the grounds there of and the Competent Authority Revenue
Divisional Officer, Kovvur, East Godavari District shall give the objector an opportunity of being heard, either in person
or by legal practitioner and may. After hearing all such objections and after making such further enquiry, if any as the
Competent Authority for Land Acquisition(CALA) thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority for Land Acquisition under sub section (ii) of section 20(D) of
the said act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority (CALA).

SCHEDULE

Description of Lands in Acquisition: Construction of Road Over Bridge In lieu of Level Crossing No. 388 at
Km.563/24-26 at Chagallu station yard between Markondapadu and Mallavaram in Chagallu Mandal —
Markondapadu village

AREA Nature of
TYPE UNDER Enjoyment
SL. [ LPM | b OF LAND | oo PATTADAR
NO |No Classification LAND ACQUIS Longitude NAME
GOVT/PVT | ITON
AC-CTS
16967 | 81.688
! 607 | 140 GP Poramboke(P) |  0.166 bron S PUNTHA ROAD
16.96 81.688
2 574 | 139 GP Poramboke(P) |  0.523 s Stons PUNTHA ROAD
16967 | 81.688
3 52 | 123 GP Poramboke(P) |  0.108 g P PUNTHA ROAD
SUNKAVALLI
16967 | 81.688 PARVATHALU
4 531 | 1222 GD DRY 0.344 s oo e AGRICULTURE
RAMULU
ALAPATI SRI
5 530 | 122-2-A GD DRY 0.205 23'596657 8619'5;3]8 DEVI W/O AGRICULTURE
SRINIVAS
16967 | 81.688 RAILWAY
6 527 | 122-1 GP(RAILWAY) | Poramboke(P) | 0.024 o o LAY RAIL TRACK
16967 | 81.688
7 532 125 GP Poramboke(P) 0.115 19173 77713 PUNTHA ROAD
16966 | 81.688 RAILWAY
8 526 | 121 GP(RAILWAY) | Poramboke(P) | 0.216 s o LAY RAIL TRACK
16966 | 81.688 RAILWAY
9 536 | 127 GP(RAILWAY) | Poramboke(P) | 0.119 P oy LAY RAIL TRACK
16966 | 81.688 RAILWAY
10 | 525 | 1282B | GP(RAILWAY) | Poramboke(P) | 0.091 s i LAY RAIL TRACK
ALAPATI SRI
16965 | 81.688 DEVI W/O
11| 537 | 128242 GD DRY 0.065 bras oy O AGRICULTURE
VEERANNA
116-2, ALAPATI
12 | 524 };g? GD DRY 0525 1766'9923 2133658;5 GURRAJU S/0 AGRICULTURE
]28_2A | BHASKARARAO
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SUNKAVALLI
116-1-A,
16.965 81.688 PADMAVATHI
13 523 | 116-1B, GD DRY 0.177 AGRICULTURE
37342 98021 W/OVENKATARAT
116-2-A
NAM
ALAPATI
114-3 16.965 81.689
14 516 ? GD DRY 0.348 SATYANARAYANA S/O| AGRICULTURE
116-1 00431 03363
BHASKARARAO
ALAPATI
SUBBARAO
116-1, 16.964 81.689
15 515 GD DRY 0.146 S/0 AGRICULTURE
117-3C-2 5434 24833
NARASIMHA
MURTHY
SUNKAVALLI
16.964 81.689 VENKATARATNAM S/O
16 514 | 117-3C-1 GD DRY 0.119 AGRICULTURE
15801 55413 RAMALINGA
SWAMY
SUNKAVALLI
16.964 81.689 NAGESWARA RAO S/O
17 513 | 117-3B GD DRY 0.145 AGRICULTURE
12926 69561 RAMALINGESWARRAO
SWAMY
LAKAMSANI
16.963 81.689 LAKSHMI
18 512 | 117-3A GD DRY 0.193 TULASI AGRICULTURE
98741 82866
W/O SUBRAHMANYA
PRASAD
IMMANNI
16.963 81.690
19 504 | 117-1 GD DRY 0277 50531 07409 NAGESH S/0 AGRICULTURE
SATYANARAYANA
KAANDRU
16.963 81.690 KRISHNAVENI
20 483 | 106-5 GD DRY 0.246 AGRICULTURE
71095 23504 W/O
NOOKARAJU
GP(GRA GRA
16.963 81.690 GRAM
21 454 | 105-1 MAKAN Poramboke(P) 0.07 MAKAN
76974 33409 KANTAM
TAM) TAM
PALADUGULA
16.963 81.690 SUDHARANI
22 482 | 106-4 GD DRY 0.163 AGRICULTURE
59432 5111 )
VENKATESWARARAO
106-2,
IMMANNI
106-3, 16.963 81.690
23 473 1081 GD DRY 0.059 15431 8137 SURESH S/0 AGRICULTURE
" SATYANARAYANA
108-2
16.962 81.691
24 455 105-2 GP Poramboke(P) 0.097 PUNTHA ROAD
97552 03777
KODAVATI
16.961 81.691
25 490 | 104-6A-2 GD DRY 0.006 AKILESH S/0 AGRICULTURE
73815 26432
SRINIVAS
104-6A-1
104-6B- 16.960 81.691 VEERAMASU
26 495 | 1A, GD DRY 0.01 LAKSHMIPATHIS/O | AGRICULTURE
18954 53914
104-6B- BALARAMAMURTHY
1B
TOTAL 4.557
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Description of Lands in Acquisition: Construction of Road Over Bridge In lieu of Level Crossing No. 388 at
Km.563/24-26 at Chagallu station yard between Markondapadu and Mallavaram in Chagallu Mandal —
Mallavaram village

AREA
TYPE
UNDER NAME of
SL LPM RS No Land OF LAND Latitude |Longitude PATTADAR Nature of
NO No Classification LAND Enjoyment
GOVIPYT) | ACQUISITON
( (AC-CTS)
TUTTAGUNTA
16.960 81.691 | BAIRAVAMURTHY S/O
1 882 285 GD DRY 0.015 51905 <0012 RN AGRICULTURE
SURYANARAYANA
16.960 81.691 ANNADEVARA
2 883 286-1-A GD DRY 0.18 90220 <uea BHARATHIW/O | AGRICULTURE
SIVAPRASAD
TUTTAGUNTA
16.961 81.691 RAMAKRISHNARAO
3 885 286-2 GD DRY 0386 Tess 15535 S e AGRICULTURE
SURYANARAYANA
TUTTAGUNTA
16.961 81.691 BAIRAVAMURTHY S/O
4 886 286-2 GD DRY 0.073 0688 o PN AGRICULTURE
SURYANARAYANA
16,961 81691 KODURI SUBBARAO
5 887 287-1 GD DRY 0.058 0404 29108 S/0 AGRICULTURE
SATYANARAYANA
S PARIPOORNA
RAO KODURI
6 1395 228877 21 " GD DRY 0.073 19%3561 215167931 SI0 AGRICULTURE
h SATYANARAYANA
SHARMA
2872B- NON 16.962 81.691
7 888 | 5287283 GD AGRICULTURE 0.152 29928 25435 NIVAASAM HOUSES
16.962 81.691
8 949 305 GP PORAMBOKE 0.035 17705 11185 BANDI DAART ROAD
LAKAMSANI
306-1, 16.962 81.691 NAGAMANI
9 950 2060 GD DRY 0.28 oesty 1435 o AGRICULTURE
VENKATANARAYANA
TOTAL 1.252

[F. No. RSP/Gazette/20A/LC.No.388/BZA-VSKP/BZA]
MANOJ KUMAR, CE/C/RSP
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